IN THE HIGH COURT OF ORISSA,
CUTTACK

CC Applications Notified for compliance of
court fees/removal of defects.

Date : 09.01.2025

Date of Court Fee Notlfy

|NOT READY CASES

M/S.ASHOK
KU. 2025-
1 105222/2024/18.12.2024 MATA/261/2024 SARANGI, 9.00,3*9 01-09
P.SARANGI,
G.K.PARIDA
2025-
2 105346/2024|18.12.2024 WP (C)/36838/2021 |D.K.MOHANTY (12.00,3*12 01-09
2025-
3 105348/2024/18.12.2024 WP (C)/36819/2021 |D.K.MOHANTY (12.00,3*12 01-09
2025-
4 105371/2024/18.12.2024 WP (C)/36839/2021 |D.K.MOHANTY (12.00,3*12 01-09
2025-
5 105439/2024/18.12.2024 WP (C)/36818/2021 |D.K.MOHANTY (12.00,3*12 01-09
2025-
6 105540/2024/19.12.2024 WP (C)/15241/2016 |A SUNDARAY [21.00,3*21 01-09
2025-
7 105551/2024/19.12.2024 WP (C)/5747/2022 |AKHAND 25.00,3*25 01-09
2025-
8 106650/2024|23.12.2024 WP (C)/5066/2022 D K MOHANTY |12.00,3*12 01-09
2025-
9 106685/2024|23.12.2024 WP (C)/39909/2021 |D K MOHANTY |12.00,3%12 01-09
2025-
10 |106692/20241(23.12.2024 WP (C)/5058/2022 D K MOHANTY |12.00,3*12 01-09
2025-
11 |106698/2024(23.12.2024 WP (C)/5075/2022 D K MOHANTY |12.00,3*%12 01-09
2025-
12 |106763/2024|23.12.2024 WP (C)/36825/2021 |D K MOHANTY (12.00,3*12 01-09
2025-
13 |106766/20241(23.12.2024 WP (C)/36821/2021 |D K MOHANTY |12.00,3*12 01-09
2025-
14 |106767/20241(23.12.2024 WP (C)/36824/2021 |D K MOHANTY |12.00,3*12 01-09
2025-
15 |107544/20241|24.12.2024 WP (C)/27980/2021 |M BEHERA 47.00,3*47 01-09
2025-
16 |107606/202424.12.2024 FAO/120/2024 S JENA 4.00,3%4 01-09
2025-
17 |107616/20241|24.12.2024 0JC/10604/1997 B K MISHRA |5.00,3*5 01-09
2025-
18 |107650/20241|24.12.2024 FAO/178/2009 B C SAHU 2.00,3*2 01-09




19 |108151/2024(26.12.2024 WP (C)/2931/2022 |S K BISWAL |30.00,3*30 ggfg;
* —_
20 |108500/2024127.12.2024 |WP(C)/4367/2003 |B K MISHRA |-A41-00 3*14l 12025
DMS 01-009
2025-
21 [17/2025 02.01.2025 |WP(C)/5060/2022 |DK MOHANTY |12.00,3%12 0109
2025-
22 |18/2025 02.01.2025 |WP(C)/5064/2022 |DK MOHANTY |12.00,3%12 01-09
2025-
23 |19/2025 02.01.2025 |WP(C)/5068/2022 |DK MOHANTY |12.00,3%12 01-09
2025-
24 |20/2025 02.01.2025 |WP(C)/5071/2022 DK MOHANTY [12.00,3*%12 01-09
2025-
25 [21/2025 02.01.2025 |WP(C)/5080/2022 |DK MOHANTY |12.00,3%12 01-09
2025-
26 |40/2025 02.01.2025 |WP(C)/39907/2021 |D K MOHANTY 12.00,3*%12 01-09
2025-
27 |42/2025 02.01.2025 |WP(C)/39908/2021 |D K MOHANTY 12.00,3*%12 01-09
2025-
28 [59/2025 02.01.2025 |WP(C)/22255/2015 |H K KAR 23.00,3%23 0109
2025-
29 |87/2025 02.01.2025 |FAO/516/2020 S N SHARMA [3.00,3*3 0109
2025-
30 |398/2025 03.01.2025 |SA/356/2001 S SAMAL 3.00,3%*3 01-09
2025-
31 |415/2025 03.01.2025 |WP(C)/2631/2023 |G K NANDA |5.00,3*5 0109
document

32 |562/2025 04.01.2025 |WP(C)/19384/2010 |n K MOHANTY 2vailable in 12025~
dms, court fee [01-09

to be paid
2025-
33 [868/2025 06.01.2025 |SA/290/1985 J SAHOO 126.00,3*126 |,
3.00,3*3 2025-
34 |877/2025 06.01.2025 |WP(C)/33245/2024 |S K BISWAL |- - = 0109
3.00,3%*3 2025-
35 [878/2025 06.01.2025 WP (C)/33299/2024 |S K BISWAL |- -l oo 01-09
2025-
36 |948/2025 06.01.2025 |AHO/72/1975 K C SWAIN [28.00,3*28 0109
8.00,3*8 2025-
37 |1120/2025 |07.01.2025 |WP(C)/32360/2024 |H B JENA PAPERLESS 01209
2025-
38 |1167/2025 |07.01.2025 |WPC(OA)/1475/2019/C R NAYAK |10.00,3*10 01209
2025-
39 |1170/2025 |07.01.2025 |WP(C)/8734/2011 |A K BISWAL |4.00,3%*4 01209
2025-
40 11206/2025 07.01.2025 CRLMC/692/2018 T K BISWAL (4.00,3*4 01-09
2025-
41 |1209/2025 |07.01.2025 |MACA/1037/2023 S R OJHA 3.00,3%*3 0109
2025-
42 |1362/2025 [07.01.2025 |WP(C)/36628/2023 R.K.NAYAK |153.00,3*153 | ° 0
43 |1504/2025 [08.01.2025 |WP(C)/21988/2014 |S.P.DASH  |57.00,3*57 2025-




01-09

4.00,3%4 2025-

44 [1517/2025 08.01.2025 |WP(C)/31075/2024 |P K NAYAK | - of° oo 5109
6.00,3%6 2025-

45 [1518/2025 08.01.2025 |WP(C)/31596/2024 |P K SWAIN |- -'° 0o 109
document

46 |1531/2025 (08.01.2025 |WP(C)/12621/2006 |D SAMAL available in 12025~
dms, court fee [01-09
to be paid
document

47 11537/2025 08.01.2025 |0JC/293/1999 M JENA available in 12025~
dms, court fee [01-09
to be paid
document

48 |1538/2025 [08.01.2025 |WP(C)/12187/2010 |K PARIDA available in 12025~
dms, court fee [01-09
to be paid
document

49 11553/2025 108.01.2025 |ABLAPL/12620/2015|S S BISWAL |2vailable in 12025~
dms, court fee |(01-09
to be paid
PAPERLESS 2025

50 [1613/2025 [08.01.2025 |WP(C)/25821/2024 |P K MISHRA |COURT FEE TO

01-09

BE PAID

51 [1619/2025 [08.01.2025 |WP(C)/28862/2023 |I, K MALLICK|143.00,3*%143 32%8;
document

52 11973/2025 |09.01.2025 |WP(C)/4515/2005 |N C SINga |2vailable din 12025~
dms, court fee [01-09
to be paid

53 /1990/2025 |09.01.2025 |WP(C)/28857/2023 |L K MALLICK 11.00,3*11 ggfg;
document

54 [2015/2025 [09.01.2025 |ABLAPL/6674/2016 |[K K NATH available in 12025~
dms, court fee [01-09
to be paid

55 2028/2025 09.01.2025 COPET/60/2013 R MALLICK 2 DFA ég%g;
document

56 |2034/2025 09.01.2025 |BLAPL/1855/2016 |p K PATRA |ovatlable in 12025~
dms, court fee [01-09
to be paid
document

57 |2038/2025 [09.01.2025 WP (C)/17406/2009 |I. SAHOO available in 12025~
dms, court fee [01-09
to be paid
document

58 2039/2025 |09.01.2025 |WP(C)/5406/2018 |B BEHERA available in 12025~
dms, court fee [01-09
to be paid 40

59 |2040/2025 |09.01.2025 |WP(C)/3840/2018 |Y DAS 10.00,3*10 ggfg;
document 2025-

60 |2052/2025 09.01.2025 |WP(C)/19735/2020 |R ROUT oniioble in I51c09




dms, court fee

dms

to be paid
document
61 12060/2025 09.01.2025 |0JC/2941/1992 p K MIsgra |2vatlable in 12025~
dms, court fee [01-09
to be paid
READY CASES
15.00,3*15
MD. RAFIQUR |SENT TO XEROX [2025-
62 1108851/20241(31.12.2024 RSA/462/2018 RAHMAN BY APPLICANT 01-09
HIMSELF
13.00,3*13 2025-
63 [417/2025 03.01.2025 |WP(C)/2246/2020 |B K SWAIN SENT TO XEROX 01-09
2.00,3*2 SENT |, .._
64 (889/2025 06.01.2025 |WP(C)/26965/2011 |P C DAS TO XEROX BY 01-09
HAND BY D PATI
6.00,3%6 2025
65 [1101/2025 [07.01.2025 |WP(C)/15371/2017 |SBUDGATA document in 01-09
dms
3.00,3*3 2025-
66 1115/2025 |07.01.2025 |CRLMP/1755/2024 |D P DAS PAPERLESS 01-09
12.00, 3*12 2025-
67 |1117/2025 |07.01.2025 |[MACA/1035/2024 B BEHERA PAPERLESS 01-09
4.00,3%4 2025-
68 [1513/2025 |08.01.2025 |WP(C)/24874/2024 |A T NAYAK DAPERLESS 01-09
3.00,3*3 2025-
69 [1521/2025 |08.01.2025 CRLMP/1763/2024 |M NAYAK PAPERLESS 01-09
3.00,3*3 2025-
70 |1551/2025 08.01.2025 WP (C)/30081/2024 |J PARIDA PAPERLESS 01-09
71 |1554/2025 08.01.2025 ABLAPL/12363/2017|S B SAHOO 3.00,3*3 DMS ég%g;
7.00,3*7 DOWN |[2025-
72 11566/2025 08.01.2025 CRLMC/4496/2024 S DAS LOAD 01-09
2.00,3%2 2025-
73 |1624/2025 |08.01.2025 |WP(C)/4759/2018 M R BARIK |document in 01-09
dms
3.00 , 3*3.00 |2025-
74 12054/2025 ]09.01.2025 |WP(C)/30411/2024 |R K SARANGI DOWNLOAD copY |01-09
6.00,3%6 2025-
75 12056/2025 09.01.2025 WP (C)/19384/2010 |P K MISHRA |document in 01-09
dms
10.00,3*10 2025-
76 12068/2025 09.01.2025 WPC (OA) /290/2019 |B RANA SENT TOXEROX 01-09
3.00,3*3 DOWN |2025-
77 |2074/2025 09.01.2025 |WP(C)/29569/2024 |S K PANI LOAD 01-09
8.00, 3*8 DOWN [2025-
78 12284/2025 09.01.2025 WP (C)/30845/2024 |p BEHERA LOAD 01-09
5.00.3*5 DOWN |2025-
79 12285/2025 09.01.2025 WP (C)/598/2025 P BEHERA LOAD 01-09
2.00,3%2 2025-
80 |2319/2025 09.01.2025 |CRLMC/597/2016 T K MISHRA |document in 01-09




2.00,3*2
81 (2321/2025 09.01.2025 ABLAPL/4442/2016 |T K MISHRA |document in
dms

2025-
01-09

NIC



